j 1 TEM NO. 55 REG STRAR COURT. 1 SECTION 11
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
BEFORE THE REG STRAR MR. PAWAN DEV KOTWAL
Criminal Appeal No(s). 75/2016
STATE OF UTTAR PRADESH Appel | ant ('s)
VERSUS
RAM SEVWAK AND ORS. Respondent ( s)
(with appln. (s) for exenption fromfiling OT.)
Date : 02/09/2016 This appeal was called on for hearing today.
For Appellant(s)
M Syed Intiyaz Ali, Adv.
M . Gaurav Dhingra, Adv.

For Respondent (s)

UPON hearing the counsel the Court nmde the follow ng

ORDER
Ld. Counsel , M Pankaj Kr Nayak appeari ng on behal f
M Vi kr ant Si ngh Bai s, Advocat e-on-record appears for

respondent nos. 1 to 3. Vakal atnana and additional documents
be filed within four weeks tinme.
Li st again on 15.11.2016.
(PAWAN DEV KOTWAL)
Regi strar

of



